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CEBTRAL ADMINISTRATIVE THIBUNAML
Principal Bench, New Delhi. /{;
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ma 3716/¢3
0R 1856/C D
(for withdr.wal ef case)

24 Uscember 15993,

Hen 'ble Shri BJ Hegde, Member(J)

Heb 'bpe Shri PT Thiruvengadam, Member(A)

1.

shri AK Ajgarwal

5/e Shri Baldev Raj A,.arual
102, Minte Reed Hostel,

New Delhi - 110082

shri DK Gupta ‘
/e Shri BL Gupta
207, Hsis Hguse
New Delhi - 110001,
eee..Applicant

By Advecate Shri BS Jain

Versus

Unien ef India threugh Secretary
Ministry of Infermaticn « Breadcasting
shestri Bhavan, New Dglhi. -~....Respondent Ne.1

Directser Genercl, A1l India Radie
Akashvani Bhavan, New Delhi. «v++..Resnondent No.?2

R5 Goel, Superintending Engineer,
All India Radie, SPT, Rajket. ceso..Bespondant No.3.

PK Jaha, Directer Enginesrin ,

effice of the Chief Enginsar%East Zene) ..Resrondertia, 4
4th Blecr, Akashvani Bhavan, Eden Gardens

Calcutta - 700 0G1.

VR Murthy, Superintending £nginser
Desrdarshan Kendra
Bombay. -+.. Respendent Ne.S5.

P.A. Gepal-krishnan, Supsrin..nding

Engineer, HPT, AIR, MALAD, ...fespondent 6

cont..2/~




9. VU5 oexzna, Directer Engineer;ngr )
Directerate Genersl: All Indis Radse

Neuw Delhi. ...hespendent Ng.7

E. VK Mghre since retired as
Dir:cter Erginsering
Uirectorate General: A1l India Kadie
New Uelhi. ..Respondent Ne.&

5

9. Se¢I,H. Rizvi, since retired as
Superintending Engineer,
A1l Indie Radie,
Najibebad. ++v...Respondent No.C

10. P.P. Lal, since retired zs
Director Bmginecring, OG:AIR, P&D Unit ‘
New Delhi. . .Respendent Ng, 17,

1. K.V.5.M, Sarma, Director Engincering
OUffice of the Chisf Enginecr(West lena)
Akashvani & Deordarshan, G1d CGO Building
101, Maherishi Kzrva Raad, Bembay 400 020.

.+.Respendent hg.11

12. 5 Ramachandran
Since retired as Directsr Ep insering
Uffice of the Chief Engineer?west lone)
Akashvani & Deor dershan, 01d CGO Building
101, Maharishi Karve Read
Bembay. 400 0z0.

H
..Respendent Ng.12.

By Advecete Shri PH Ramachandani.

Cant...3
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Hen 'ble Shri Bs Hegde, Member(J)

The learned caunsel fer the applicent submits that
the reliesf «s prayed in the OA has alre.dy bsesn (ranted.
He sesks permissien te withdraw the OA &s it has baceme

infructueus. The OA is therefere ditjpesed ef as withdrauam,

(PT THIRUVENGADAM) (Ba HE.‘GDE)

Memb- r{A) Merber(J)



